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SL 
No. 

Name of InJustries 

--~-------------

15 Rerolling Mi lls Hirakud 

16 Orient Paper M ills 

17 T itagarh P ap r Mi lls 

18 Utkal Machineri s Ltd. Kanshahal 

19 Bclpahar Refractories 

20 Kaling T ubes, Choudwar 

i l Orjssa Textile Mills, Choudwar 

22 Orissa Industries, Lathiket 

Petrol Pumps in Conn.aught Place on 
Unauthorised Land 

•139. SHRI JITENDRA PRASAD: 
Will the Minister ot PETROLEUM, 
CHEMICALS AND FERTILIZF.;RS be 
pleased to state: 
(a) whether almost all petrol pumps 
i n Cannaught Place area. New Delhi 
are on 'unauthorised land'; and 

(b) :f so, reaction of Government 
thereto and steps taken in the mat-
t er? 

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P . SHIV SHANKAR) : (a) No, 
Sir. 

(b) The question does not arise. 

Cost Eilect and Cost Benefit Assess-
ment for Newspaper Industry 

•140. SHRI BASUDEB ACHARYA: 
Will the Minister of INFORMATION 
AND BROADCASTING be pleased to 
state: 

(a) whether Government have m ade 
any cost effect and cost benefit as-
sessment for the newspaper indus-
try; 

(b) if so, the result of the same; 

(c) if not, whether Government have 
any intention to do ithe same now; 

(d) if ~' the details thereof; and 

(e) if not, the reasons therefor? 

THE MINISTER OF INFORMA-
TION AND BROADCASTING (SHRI 
VASANT SATRE): (a) to (c). No, 
such study has been made recently. 
However, one o! the terms of reference 
of Press Commisslon relates to the ex-
amination of 'Economics of the news-
paper :ndustry; newsprint printing 
machine ry and other inputs' for news-
papers'.' The present term o:f the 
Commission is upto 31st March, 1982 
and the report of the Commission is 
eXi;>ected by that date. 

·Exploration and Production of Petro-
leum in Sixth Plan period 

•t41. SHRI HARlliAR SOREN: 
Will the Minister of PETROLEUM. 
CHEMICALS AND FERTILIZERS be 
pleased to lay a statement showing: 

(a) whether Government have given 
top priority to the exploration and pro-
duction of petroleum in the Sixth 
Plan p eriod; 

(b) if so, the names of the onshore 
and offshore oil fields where oil ex-
ploration work is in progress at pre-
sent; 

(c) whether anY new oil basin is pro-
posed to be surveyed during the re-
maining part o f the Sixth Five Year 
Plan period; and 




